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1. The District Collector, Nalgonda,
Nalgonda District and others. - Respondents
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1. |Report filed by the 2" Respondent 1
Removing of Dumped waste materials in FTL of
2. | Nallacheruvu (Mini Tank Bund), Nakrekal Mandal, by the 5
Assistant Engineer, Irrigation Section, Nakrekal
‘SPANDANAKU VANDANAM’ News Published in Enadu
3. | news paper for Removing of Dumped Waste material on 6
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‘CHERUVU AKRAMANA PAI NGT VICHARIMPU’News
A was Published in Eenadu News paper on Dt:06.10.2023, for
" |Joint Inspection conducted by Executive Engineer, fees
Irrigation Division, No.7 along with Tahsildar, Nakrekal.
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Place : Nalgonda, | Counsel for the State of Telangana
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BEFORE THE HON'y, I NA TIONAL GREEN TRIBUNAL
(87), CHE NNAL

@mion N0125 of 2023 SZ

Tribunal on its own motion gy MOTU
Based on letter petition about “Large Scale
Encroachments in Nalgonda District

of Telangana State”. ... Applicant

AND

—

. The District Collector, Nalgonda, Nalgonda District.
2. Chief Engineer (Irrigation), Nalgonda District.

W

The District Collector and District Magistrate Yadadri Bhuvanagiri
District.

The District Collector and District Magistrate Suryapeta District.
Engineer-in-Chief (Gajwel), Yadadri Bhuvanagiri District.

Chief Engineer (Irrigation), Suryapeta District.

T

Telangana State Pollution Control Board Regional Office, Rep. By its

Environmental Engineer. ... Respondents

REPORT FILED BY THE 2D RESPONDENT

I, Boddu S. Surender Rao, S/0.Narsimha, Age: 59 Years, Occ:
Government Servant, presently Working as the Executive Engineer, Irrigation
Division No.7, Nalgonda, Nalgonda District, on behalf of the Respondent No.2,

do here by solemnly affirm and sincerely state on oath as follows.

1. 1 state that, I am well acquainted with the facts of the case. I state
that, I am the authorized to represent Respondent No.2. I have read the

order of Hon’ble National Green Tribuna) oo . (SZ), Dt: 28-08-

2023, and I am filing the repOTL as per the joip inspection conducted on

dated: 04.10.23 is as follows.
// ‘
EPONENT
EXECUTIVEE INEER J&CAD,

IRRIGATION DIVISION No. 7
NALGONDA.



2. 1t is submit thy the ) respect to the encroachment in

allegations witl

disposing of the pe ion dated: 01.08.2023, regarding

Uliongy ;11)1)“()21[
Nakrekal local waer body i being encroachment is false and denied.

w

. 1t is humbly submitteq that, the News was published in “Telugu Daily -
Eenadu News paper Suryapet District edition on Dated: 01.08.2023 on
Tanks in Combined District of Nalgonda with the Heading of “Ummadi
lillalonu Kabjaakorallo Neegjvanarulu, Golusukattu Cheruvulu and
Manadaaka Vaste Munugyde” and the photo was published on the
above subject stating that “Nakrekal Pedda Cheruvu FTL Paridhilo

Nirmana Vyardaalatho I]5 Poodustunnaru’.

4. In this regard, It is humbly submit to state that, the allegations
mentioned in  the above newspaper are overstated and since they not

completely true.

5. It is humbly submitted that, there is a Major Irrigation Tank named as |
Nalla Cheruvu (Mini Tank Bund) which was constructed long back and
situated at Nakrekal Village & Mandal (Bearing UID 80952400901101
and Geo-ID 794176171632) in Nalgonda District. The said tank exists
in Survey No. 692, covering an extent of Ac. 50-01 gts and could serve
the needs of ayacut to an extent of 131.95 Acres. The said tank is
having a bund of Length 590.0 m and having of 2 Nos. of O.T Sluices
to serve an ayacut. However, fulfils the irrigation requirements,
improves the Ground Water table and also facilitate the drinking water
supply in Nakrekal Municipality. The Government of Telangana has
launched the prestigious programe i.e. “Mission Kakatiya” in the year

2014 for protection and restoration of existing Major & Minor

Irrigation Tanks in phased manner.
P

"’<PO NT
EXECUTIVE ENGI ER,;&C/;D,
IRRIGATION DIVISION NO-
NALGONDA.
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! ’ of Nakrekal
6. It 18 humbly submiieg  (phat, the [Ton’ble MLA |
Chirumarthi Lingaiah garu,

Constituency, Nalgonda 1yiefrict, St
. : strict, » .
013 nal Highway 65

proposed the developmen works of existing Old Natio il
akrekal Municipality, for widening
C

connecting to Nakreka] town in N
oad widening work, the

by the Public Health Department. During the 1
agency was dumped the dismantled material in FTL of Nalla Cheruvu
in the Month of June, as the yater is not touching the FTL at that time.
The same news was publishe after 2 Months in Telugu Daily - Eenadu
News paper Suryapet District edition on Dated: 01.08.2023 on Tanks
in Combined District of Nalgonda «Ummadi Jillalonu Kabjaakorallo
Neetivanarulu, Golusukatty Cheruvulu and Manadaaka Vaste

Munugude”.

7. 1t is humbly submitted that, the Assistant Engineer, Irrigation Section,
Nakrekal is physically inspected the Nalla Cheruvu F TL & Buffer Zone
and the same was found in FTL. Further, the Deputy Executive
Engineer, Irrigation Sub-Division No.5, Nakrekal and Assistant
Engineer, Irrigation Section, Nakrekal were regularly following the
concerned agency and concerned department by phone calls for the

removal of dumped waste material from the FTL.

8. It is humbly submitted that, later on informed strictly to the concerned
agency to remove the dumped materials in the FTL of above tank, and
the road widening agency removed the dumped materials in the month
of June only, in the presence of Assistant Engineer, Irrigation Section,
Nakrekal, from the FTL of Nalla Cheryyy (Mini Tank Bund) in
Nakrekal, Municipality. But the news wag published with previous
photos, and before the NeWs Was published in Neyys Paper the action

wes already taken by the. Assistant Engineer, Irrigation Section

Nakrekal.
@%%M B
D CNT
EXECUTIVE ENGIMEER, 1&CAD,

IRRIGATION DIVISION No. 7
NALGONDA.
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9. 1t 18 humbly ey only dumped the waste

Submi e (hat. the age!

materials but no (o, Chcrogeyment. No villagers and outsiders are not
iroachment.

dumped and noy CNCtoache (e 111, & pulfer Zone of the above tank
aHiaed (he HH

and also submigeq th and was not encroached in Nalla
C

al ng Shikam |

Cheruvu (Ming 1 Kal. (Copy of photo enclosed).

ank Bund) Nakre
10.1t 1s humbly submitteq that again news Was published in Telugu Daily

- Eenadu Nalgond ated: 03.08.2023, by stating

A Distrie( edition on D
that “Spandanaky Vadanam» by heading that “Pedda Cheruvulo
Vyardala Tolagimpy» and the supervision of removing dumped
materials by the Assistant Engineer, Irrigation Section, Nakrekal.

(Copy of Photo enclosed)

11. In reply to Para No,. 3, It is humbly submitted that, the Irrigation
Department Executive Engineer, Irrigation Division No.7, Nalgonda
and field officers (Dy. Executive Engineer and Assistant Engineer)
along with Tahsildar, Nakrekal physically conducted the joint
inspection on Dt.04.10.2023, of Nalla Cheruvu (Mini Tank Bund) and
observed that, dumped materials are removed and no permanent
structures are found, on behalf of the 2™ Respondent as directed
specifically in the Order of Hon’ble National Green Tribunal, Chennai
(SZ) Dt: 28-08-2023. (Present photo enclosed).

In this connection, it is respectfully submitted that the Irrigation
Department will be so vigilant with regard to the encroachments and will take

every step to protect this Nalla Cheruvu (Mini Tank Bund) in Nakrekal (V&M)

P,
D NT
EXECUTIVE ENGINEER, 1&CAD,

IRRIGATION DIVISION No. 7
NALGONDA.

as per the Mission Kakatiya.

Date : 7.10.2023
Place : Nalgonda.
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BEFORE THE N ATIONAL GREEN TRIBUNAL
SOUTHERY ZONE, CHENNAL

Original Applicatioy, yo.125 of 2023 (SZ
»Scale Encroachmen s .- Nalla cheruvil 1
Nalgonda District of Telangana state

Removing of Dumped waste materials jp pry of Nallacheruvu

(Mini Tank Bund), Nakrekal Mandal, by ¢, . Assist :
Irrigation Section, Nakrekn) 1stant Engineer,
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paper for Removing of Dumped Waste material on Dt:03.08.2023
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Office of the Chiel Engineer, Irrigation, Nalgonda.

(ML)MA K1/D)] |_l_|b"/,[\‘l_(#;ljf{;LZi) . Dt:07.10.2023.

Sub:- Tribunal on jig own

“Laree seala 1o
. T8¢ scale Epe
Counter affid

Motion SUO MOTO based on Jetter petition about
NCroachmengs in Nalgonda District of Telangana State-
AVIL10 be fileq. Intimation- Authorization details-Regarding.

Refi- 1. O..A No.125 of 20

23(S2).
g' S?lgi\(le(I})\lijP aper clipping Dr: 01.08.2023 N
Deios 10500 e EE-1/TS-6/2023-24/904ce,
Dt 05102003, SEACNLGD

* k¥

With reference to the O.A.Application 1% cited, I hereby authorize the following

officer who is well versed with the facts of the case .

Name of the Officer : B.S.Surender Rao.
Designation: Executive Engineer ,

Place : Irrigation Division No.07, Nalgonda.

Hence, as per the above notice given by NGT , the above officer is requested to
attend the Government pleader’s office to prepare and file the counter affidavit before the

NGT within the stipulated time.

Also ,the Superintending Engineer, IC, G.V.Gudem is directed to instruct the above

officer to take necessary action on the subject matter and ensure that the counter affidavit

is filed within the time.
Sd/-,V.Ajay Kumar,Dt: 07.10.2023,
Chief Engineer,
Irrigation, Nalgonda.
To,

The Superintending Engineer,
IC, G.V.Gudem, Nalgonda.

Copy to Executive Engineer, Irrigation Division No.07, Nalgonda for information and
necessary action.

Sd/-,V.Ajay Kumar,Dt: 07.10.2023,
Chief Engineer,
Irrigation, Nalgonda.

//T.CF// @
%})%f Enginee}!'0\>>

o 6\




{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Form", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }


{ "type": "Form", "isBackSide": false }

